
FORM G 

 
   INVITATION FOR EXPRESSION OF INTEREST FOR 

 

DEVASHRAY PAPERS (INDIA) LLP OPERATING IN PAPER MANUFACTURING 

INDUSTRY AT SURVEY NO. 1106, MAKVA VIJAYPURAN EXPRESS HIGHWAY, 
VILLAGE: MAKVA, TALUKA: MEHMDABAD, DISTRICT: KHEDA.  

 
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

SL. RELEVANT PARTICULARS 
1.  Name of the corporate debtor along with 

PAN & CIN/ LLP No. 

Devashray Papers (India) LLP 

PAN: AAPFD2894J 

LLP No.: AAN-3319 

2.   Address of the registered office Survey No.1106, Makva Vijaypuran Express 

Highway,Village Makva, Taluka Mehmdavad, 

Dist. Kheda – 387411, Gujarat. 

3.  URL of website Nil 

4.  Details of place where majority of fixed 
assets are located 

Survey No.1106, Makva Vijaypuran Express 
Highway,Village Makva, Taluka Mehmdavad, 

Dist. Kheda – 387411, Gujarat 

5.  Installed capacity of main products/ 

services 

330 TPD (Ton per day with Ancor GSM) 

Virgin Pulp based printing / speciality Paper 

6.  Quantity and value of main products/ 

services sold in last financial year 

Quantity Sold in F.Y. 2024-25 – 18029031 kg 

Quantity Sold in F.Y. 2023-24 - 6355614 Kg 

 
F.Y. 2024-25 Sales 94.90 cr. 

F.Y. 2023-24 Sales 30.48 cr. 

7.  Number of employees/ workmen Nil 

8.  Further details including last available 

financial statements (with schedules) of two 

years, lists of creditors are available at URL: 

Details can be obtained by sending an email to 

cirp.devashraypapers@gmail.com 

 

9.  Eligibility for resolution applicants under 

section 25(2)(h) of the Code is available at 

URL: 

Details can be obtained by sending an email to 

cirp.devashraypapers@gmail.com 

 

10.  Last date for receipt of expression of interest 03-02-2026 

11.  Date of issue of provisional list of prospective 

resolution applicants 

10-02-2026 

12.  Last date for submission of objections to 

provisional list 

16-02-2026 

13.  Date of issue of final list of prospective 

resolution applicants 

21-02-2026 

14.  Date of issue of information memorandum, 

evaluation matrix and request for resolution 

plans to prospective resolution applicants 

02-03-2026 

15.  Last date for submission of resolution plans 02-04-2026 

16.  Process email id to submit Expression of 
Interest 

cirp.devashraypapers@gmail.com 

17.  Details of corporate debtors’ registration 

status as MSME 

UDYAM-GJ-01-0055115 

 
Note: Person disqualified under Sec 29A of the Code is ineligible to submit Expression of Interest.  

For detailed clause of Sec 29A, You may access www.ibbi.gov.in. 

CA Vinod Tarachand Agrawal 

IRP – Devashray Papers (India) LLP In CIRP 

        Reg. No. - IBBI/IPA-001/IP-P00641/2017-18/11090 

AFA Validity   -   31.12.2025 
204, Wall Street-1, Near Gujarat College,  

Ellisbridge, Ahmedabad -380006 

               Place:  Ahmedabad 

                                  Date:  13-01-2026  
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